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Supreme Court [38]

A. Prabhakar v. H. Anjanappa, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, J.B. Pardiwala
and R. Mahadevan, JJ.), 2026 SCC OnLine SC 411

Abid Khan v. State of Maharashtra, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 425

Anil v. State of Haryana, (Surya Kant, C.J. and Dipankar Datta, J.), 2026 SCC OnLine SC 410

Banubee v. Babu, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and Aravind Kumar, JJ.),
2026 SCC OnLine SC 406

Bar of Indian Lawyers v. D.K. Gandhi, (B.R. Gavai, Prashant Kumar Mishra and K.V. Viswanathan,
J1.), 2024 SCC OnLine SC 6136

Bhola Mahto v. State of Jharkhand, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 430

CIT v. Hadoti Punj Vikas Ltd., (M.M. Sundresh and Aravind Kumar, JJ.), 2023 SCC OnLine SC 2583

Contagion of Covid 19 Virus in Prisons, In re, (Sanjiv Khanna and Bela M. Trivedi, JJ.), 2023 SCC
OnLine SC 2582

Dheeraj Wadhawan v. CBI, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC
418

G Venkatesh Babu v. P.N. Balasundaram, (J.B. Pardiwala and Sandeep Mehta, 1J.), 2026 SCC
OnLine SC 421

Gobardhan Chandra Pattanayak v. Rajni Kaur Joginder Singh Multani, (Surya Kant, C.J. and Vikram
Nath, J.K. Maheshwari, B.V. Nagarathna and J.B. Pardiwala, JJ.), 2026 SCC OnLine SC 405

J Vengatesh v. Macro Marvel Project Ltd., (Surya Kant, C.J. and Aravind Kumar, J.), 2026 SCC
OnLine SC 414

K.K. Mohanan v. Authorised Officer/Chief Manager, (Dipankar Datta and Prasanna B. Varale, JJ.),
2026 SCC OnLine SC 429

Ladu Lal v. State of Rajasthan, (Dinesh Maheshwari and Vikram Nath, JJ.), 2022 SCC OnLine SC
2558

Lal Pratap Singh v. State of U.P., (Surya Kant, C.J. and K.V. Viswanathan, J.), 2026 SCC OnLine SC
408

Mahadevapattapu Sivaiah v. Appasani Seshagiri Rao, (Surya Kant, C.J. and M.M. Sundresh, J.), 2026
SCC OnLine SC 413

Mahendra Singh v. Parshottam, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, J.B. Pardiwala
and R. Mahadevan, JJ.), 2026 SCC OnLine SC 412

Mohd. Mashood and v. State of U.P., (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 424

Nagar Nigam Bareilly v. Dhruv Amusement Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3153

Om Prakash Saxena v. Sandeep Kumar Nayak, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 434

P. Senthil v. State, (Surya Kant, C.J. and Dipankar Datta, J.), 2026 SCC OnLine SC 409

Pradhuman Verma v. State of M.P., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
426
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R. Halle v. Reliance General Insurance Co. Ltd., (Prashant Kumar Mishra and Sandeep Mehta, JJ.),
2026 SCC OnLine SC 433

Ram Asare Yadav v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 419

S. Ravi Kiran v. APGENCO, (Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari, JJ.), 2026
SCC OnLine SC 407

SAIL v. Shambhu Prasad Singh, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 432

Sameer Sandhir v. CBI, (Surya Kant, C.J. and Augustine George Masih, J.), 2026 SCC OnLine SC
417

Satish C Tyagi v. Mohit Wadehra, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 420
State of H.P. v. Birbal, (Surya Kant, C.J. and K.V. Viswanathan, J.), 2026 SCC OnLine SC 415
State of H.P. v. Geeta Ram, (Surya Kant, C.J. and K.V. Viswanathan, J.), 2026 SCC OnLine SC 416

State of Orissa v. Larsen & Toubro Ltd., (Surya Kant, C.J. and Vikram Nath and J.K. Maheshwari,
J1.), 2026 SCC OnLine SC 404

State of Telangana v. P Srinivas, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC OnLine
SC 428

Suhas Chakma v. Union of India, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
6135

Suhas Chakma v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3154

Sunil Mangal Mandal v. Manoj Kumar Agarwal, (Manoj Misra and Manmohan, JJ.), 2026 SCC
OnLine SC 427

TMT. S. Eswariv. Kolandasamy Udayan, (Aravind Kumar and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 422

Urmiladevi v. Sureshkumar, (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 423
Vishvjeet v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 431

Allahabad High Court [58]
Abdulla Zahid v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10192
Ajamat v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10197
Ajay Kashyap v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10193

Alok Yadav v. Central Bank of India, (Manoj Kumar Gupta and Anish Kumar Gupta, JJ.), 2024
SCC OnLine All 10179

Anurag Agarwal v. Indian Oil Corpn. Ltd., (Irshad Ali, J.), 2026 SCC OnLine All 599

Archana v. State of U.P., (Ajai Kumar Srivastava-1, J.), 2024 SCC OnLine All 10199

Ashok Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10215

Awdhesh v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10210

Bharat Bhusan Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10202

Bihari Lal v. State Of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All 598
Binda Gupta v. Commissioner, (Jaspreet Singh, J.), 2024 SCC OnLine All 10183

Chander Pal Yadav v. State of U.P., (Ajai Kumar Srivastava-I, J.), 2024 SCC OnLine All 10194
Chandralekha Singh v. Canara Bank, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 613

Dhan Kumar Awasthi v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 601
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Dharmraj Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10195

Dinesh Kumar Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10206
Gaurav v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10213

Hindustan Unilever Ltd. v. Niraj Kumar Mishra, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 614

Hunk Power Solution v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC
OnLine All 10187

Irshad Ahmad v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10196
J.H.V. Steels Ltd. v. Union of India, (Piyush Agrawal, J.), 2024 SCC OnLine All 10188
Jainab v. State of U.P., (Ajai Kumar Srivastava-1, J.), 2024 SCC OnLine All 10198
Kanhaiya Kaushal v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10209
Krishna Gopal v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 611

Krishna Kumar Pandey v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 604

Krishna Kumar Shukla v. State of U.P., (Rajan Roy and Brij Raj Singh, ]J.), 2024 SCC OnLine All
10184

Kusum Mishra v. U.P. Avas Evam Vikas Parishad, (Subhash Vidyarthi, J.), 2026 SCC OnLine All
596

Mahtab v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 610

Mohd. Nafees v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 605

Mohd. Yagoob v. District Registrar, (Irshad Ali, J.), 2026 SCC OnLine All 597

Munna Lal v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10217

Neeraj Shukla v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10214

Pramod Kumar Verma v. Union of India, (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 10200
Pramod Yadav v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 607

Pratap Kumar Nayak v. CBI, (Rajeev Singh, J.), 2026 SCC OnLine All 606

Radhey Traders v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine
All 10186

Raghuvir Singh v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 10185

Rahul Verma v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10204

Ram Lakhan v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 608

Ram Sanehi v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10216

Rohit Jaiswal v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 603

Sandeep Kumar Gupta v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10212

Sandhya Ultrasound Center Ward No. 16 v. Appropriate Authority, (Pankaj Bhatia, J.), 2024 SCC
OnLine All 10180

Sanjay Yadav v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 602

Sanjay Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10207
Sarla v. State of U.P, (Ajai Kumar Srivastava-1, J.), 2024 SCC OnLine All 10208
Satya Prakash Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 609
Shareef'v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10211
Shobhit Tiwari v. State of U.P., (Jaspreet Singh, J.), 2024 SCC OnLine All 10182

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277120

Sita Ram v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10190

Sufiyakhatoon v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 600

Sukhnandan v. Union of India, (Prashant Kumar, J.), 2026 SCC OnLine All 595
Sunita Dixit v. State of U.P, (Ajai Kumar Srivastava-1, J.), 2024 SCC OnLine All 10201

Terrestrial Foods Ltd. v. Chief Environmental Officer, (Attau Rahman Masoodi and Subhash
Vidyarthi, JJ.), 2024 SCC OnLine All 10181

Vikas v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10203

Vimla Devi v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 612

Vishal Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10205
Yusuf Gazi v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 10191

Andhra Pradesh High Court [10]
A.P. RTCv. Mamidi Padmavathi, (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP 642
APSRTC v. P. Jyothi Chittoor, (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP 644

Bajaj Allianz General Insurance Co. Ltd. v. Golla Gummakonda Jayaramudu, (A. Hari Haranadha
Sarma, J.), 2026 SCC OnLine AP 643

Botta Lakshmi Kumari v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 647
D. Ganga Raju v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 648

Ganji Demullu Naidu v. ML Srinivasa Rao, (A. Hari Haranadha Sarma, J.), 2026 SCC OnLine AP
646

Kondapalli Subba Rao v. Pothina Srinivasa Rao, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 641

Sk. Baji v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 640
Sk. Nagoor v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine AP 649

Voonna Venkata Sai Kumar v. M. Srinivasa Rao, (A. Hari Haranadha Sarma, J.), 2026 SCC
OnLine AP 645

Bombay High Court [60]
Abhijit v. Vijay, (Bharat P. Deshpande, J.), 2024 SCC OnLine Bom 6078

Abhishek v. Rai Saheb Gopi Kishan Agrawal Charitable Trust, (Bharat P. Deshpande, J.), 2024 SCC
OnLine Bom 6076

Arjun Kailas Malake v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1937

Deelip Vishnu Gawas v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 6341

Desmond Alvares v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 6343

Dhananjay Pandharinath Labhade v. Union of India, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 1939

Dineshbhai Premjibhai Patel v. Nandkumar Bhalchandra Bhondave, (Somasekhar Sundaresan, J.),
2025 SCC OnLine Bom 6321
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National Commission for Allied and Healthcare Professions (Amendment) Rules, 2026 [Preamble]
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National Commission for Allied and Healthcare Professions (Amendment) Rules, 2026 [Rule 2]
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